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Ms.S.Bnerjee, counsel rpresenting Mr. Sarnir Ghgsh 

id. ceise1 fr the. applicants1  stmits that the repandents have 

passed an order an the representation as directed by this Trjbtri. 

She further srnjts that the applicants have already tiled aseparate 

OA chaflengng the rej ection order Of the respondents in respect of 

the 	ese'tetj,n. Under this circumstances the id, counsel for the 8 

applicait i not pressing this CPC, 

20 	 ccrdiigly the CPC, is dismissed as net pressed. 
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